[27 April, 2005] RAJYA SABHA

Committee (2004-2005) on Action Taken by the Government on the
Observation and Recommendations contained in the Fifty-first Report of
the Committee (Thirteenth Lok Sabha) on Allotment of PAN.

Report of the Committee on the Welfare of Scheduled Castes and
Scheduled Tribes

SHRI ROBERT KHARSHIING (Meghalaya): Sir, | lay on the Table a
copy (in English and Hindi) of the Fourth Report of the Committee on the
Welfare of Scheduled Castes and Scheduled Tribes including Minutes of
the sittings of the Committee relating to the Ministry of Home Affairs, the
Ministry of Social Justice and Empowerment and the Ministry of Tribal
Affairs on Atrocities on Scheduled Castes and Scheduled Tribes and
Pattern of Social Crimes towards them.

Reports of the Department Related Parlimentary standing
Committee on food, Consumer affairs and public Distribution
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1. Fourth Report of the Committee on Action Taken by the Government
on the recommendations/observations contained in the First Report
on Demands for Grants (2004-2005) of the Department of Food
and Public Distribution (Ministry of Consumer Affairs, Food and
Public Distribution);

2. Fifth Report of the Committee on Action Taken by the Government
on the recommendations/observations contained in the Second
Report on Demands for Grants (2004-2005) of the Department of
Consumer Affairs (Ministry of Consumer Affairs, Food and Public
Distribution);

3. Sixth Report of the Committee on Demands for Grants
(2005-2006) of the Department of food & Public Distribution
(Ministry of Consumer Affairs, Food and Public Distribution); and

4. Seventh Report of the Committee on Demands for Grants
(2005-2006) of the Department of Consumer Affairs (Ministry of
Consumer Affairs, Food and Public Distribution).
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